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with all the recommendations of the Sarkar 
Committee relating to the Steel tfansac-
lions; III1d 

(c) if so. the reaction of Government 
thereto? 

THE MINISTER OF STATE IN 1HE 
MINISTRY OF STEEL. MINES AND 
METALS (SHRI p. C. SE:fHl) : (a) The 
Government arc \Uking necessary steps to 
institute discip'inary proceedings. in accor-
dance with the relevant rule~ and regula-
tions, again't the Government servant, 
concerned. 

(b) and (e). The Cenlral Vigilance 
Commission agreed with all the recom-
mendations of the Sarkar Committee, re-
lating to the tr .. nsactions in which p)Jblic 
';crvants were suspecled or alleged to have 
:l..::ted for improper pllrpO~es., or in a cor-
rupt manner. The Government there-after 
took their decisions. [contained in Ministry 
of Steel. Mines & Metal, (Dcrartment of 
Iror; & Steel) Resolution No. SCII-14(3)/ 
1i8. dated 10th May. 1968]. accepting the 
views of the Celliral Vigi!ance Cornmi,-
~ion. 

INDU''1"RI.IL FI",INCE CORPORATION 

'38. SHRI If. N. I\1UKERJEE: Will 
Ihe Mini.skr of II'DUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS b" 
rlca,ed to state : 

(a) whether a nllmher of industrial 
concerns failed to repa y the loans advanced 
to them by the Industrial Finance Cor·' 
poration; 

(b) if so. the number of defaultin): 
concerns and the outf;\andin/t amount due 
from them: and 

(c) what step, have been taken to rc· 
cover the dues from them? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT & COMPANY AFFAIRS 
(SHRI F. A. AHMED) : (a) to (c). The 
information is being cOllect~ and will be 
laid on the Table of the House. 
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Ex-RAILWAY EMPLOYEi' RUN OVER BY 

TRAIN 

*40. SHRI SURAJ BHAN : 
SHRI DHIRESWAR KALITA: 
SHRI p. GOPALAN: 
SHRI NAM'BIAR : 

wm the Minister of RAILWAYS be 
pleased to state : 




